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Legislative and Other Business as follows

Business

Time allotted

. General discussion on the Karnataka Budget for 1989-90. 2 hours

to be discussed together
( 1M9g )

3 . Consideration and return of the Karnataka Appropria- tion Bill, ).
The Salary and Allowances of Officers of Parliament (Amendment) Bill. 1989.

4, Half-an-hour
May be discussed together, .
1 Parliament (Amendment) Bill, 1989.

The Salary Allowances anji— Pension of Members of

APPROPRIATION (NO. 4) BILL, 1989
Contd,

THE  VICE-CHAIRMAN  (SHRI
SATTA PRAKASH MALAVIYA):
Shri S. K. T. Ramaohandan it is
his maiden speech.

>

SHRI S. K. T. RAMACHANDRAN
(Tamil Nadu): Mr. Vice-Chairman, Sir, I
-rise to support the Demand for Grants
for the expenditure of the Central
Government for the year 1989-90.

SHRI CHITTA BASU: Is It upto 6
o'clock?

THE  VICE-CHAIRMAN  (SHRI
SATYA PRAKASH MALAVIYA): I
cannot say at this stage. There are eight
more speakers including Rails
Awadheshji

SHRI S. K. T. RAMACHANDRAN: I
think, they would listen to me because it
is my maiden speech.

AN HON. MEMBER: Most welcome.

SHRI S. K T. RAMACHANDRAN: A
virgin has conceived and tried to bring
forth something. You help me. Sir, I
commend the Government's effort to
change the face of the rural areas. Here
my great friends criticised the
Government's attitude, and the
Government's planning and everything
They forget one thing because

they want to forget that thing. De they
know how was this country be fore
1947? How many of our fathers, how
many of our grandfathers had more than
two dresses; Now, with in these 50
years, how much the nation has
changed?, We should have all this in our
mind before criticising the Government.
Simply criticising ot opposing for the
sake of opposition is neither food for the
Opposition nor for the people. If they
continue this effort, they will lick the
dust, not the Government. They cannot
see the light.

Sir, in the Appropriation Bill that is
now placed beforee us, a lion's share is
given to the Rural Development
Department—Rs. 500 crores, added to
the already voted Rs. 2,200 crores under
the Plan Expenditure. Much of this
expenditure is for Jawahar Rozgar
Yojana and Nehru Yuvak Kendras.
These schemes or these programmes are
implemented by the Government, not as
new schemes. Originally, there were two
schemes NREP and RLEGP. These two
programmes which were implemented
through the State agencies or the Block
development staff are now merged and
given as a new scheme in the name of the
greatest man of the couhtry, Jawaharlal
Nehru. That means, a new dimension and
direction is given to our plan orientation.
This is going to improve the economc
standard in the rural areas. And I hope
definitely it will help to wipe out
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poverty in the rural areas. People below
the poverty-line will be provided with
opportunities for employment, and also
so many amenities and infra-structures
are to be provided to them. The Nehru
Yuvak Kenda will approach the rural
masses and educate them on how to reap
the benefits of these good schemes. So,
certainly the benefits of the schemes will
reach the people. And request my hon.
Opposition Members not to have any
doubt over this or suspicion over this.
Some economic pundits may perform
juggleries with the statistical data. They
are interested in exhibiting their talents in
the art of jugglery. The only parameter
that could establish that our society has
improved and reached a better developed
standard is the lifestyle of every
individual. It is quite apparent that these
50 years have taken us really to a very
high standard. Mahat-maji brought us
independence. Nehru built the nation.
Indiraji nationalised banks and all her 20-
point programmes revolutionised the life
of our rural people. In that cherished
tradition, Rajivji, the greatest jewel of the
Indian youth, through his Jawahar Rozgar
Yojana is going to eliminate poverty in
the rural' areas. He needs the support of
our spouses. Spouse means at all times
the wife should be with the husband. An
hon. Member one day said, the spouse
has gone out and only the husband is
inside. I want to remind him here that the
spouse does not mean the -House of the
people only. Parliament means both the
Houses. So, half of the spouse is outside
and half of the spouse-' is inside. Since
half of the spouse is within the door I can
say that he is very well with me. So, with
your cooperation, with your love and
affection, with your helping hand, we
could do better. The -Jawahar Rozgar
Scheme will provide enough employment
to the people below poverty line. The
revolution started by Jawaharlal Nehru In
1947 is gaining momentum and has also
come to the point of
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culmination. In this connection, I would
like to congratulate the Government for
achieving certain admirable results
which may be an eyesore to my friends
on the other side. During last year, 1988-
89, in the revised budget estimates the
deficit finance had been contracted to the
extent of Rs. 2,000 crores which is really
an achievement. Instead of praising the
Government for this, they are con-
demning the Government for such an
achievement also- Not only that. Trade
deficit has also been to a good extent
contracted. Exports are boosted and
imports have been shrunk. If this trend
is, with the cooperation of all the leaders,
maintained in letter and spirit in the
current year too, we can achieve
tremendous results in the future also.

Sir, 1 thank the Government of India for
helping Tamil Nadu in the past 50 years.
In those days of our great leader, Kamraj,
we had termendous achievements in the
field of industry, commerce and
agriculture. I have pleasure to say that we
had the BHEL during tose days. BHEL
means not the bell our Vice—Chairman
here rings, but it is B. H- E. L. and the
integral coach factory is a jewel and so
also the Neyveli Lignite project. These
were brought to Tamil Nadu in the days
Kamraj and the Congress party. I do not
want to say that those who followed us did
not do anything But I want to recollect
that golden era. Recently the Central
Government has given Tamil Nadu a
prestigious programme, a good project, an
atomic project in Koodamgulam. With
reference to this I want to make a point.
People in that area has reservation because
something happened in Rus-sia because
something happened in Bhopal. They fear
that radioactivity may be spread and it
may be polsos-noug and it would be
hazardous to the lives of the,people there.
I request— it may not be the subject of
our Minister, it may be the subject of
some other Minister, but It may be
brought to the notice of the Minister con-
cerned that fear in the minds of
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those people who are living around
Koodamgulam should be removed.
Unless that is done, we cannot succeed
In this programme.

Then you can see that Ind\ia is
attaining self-sufficiency. India is pro-
moting the standard of living of rural
masses. India, once was called an under-
developed nation. Now it is attaining the
status of a developing nation. Shri Rajiv
Gandhi is going to Become our Prime
Minister next time also. And I know he
will rule the country for next 25 years...

SHR1 PARVATHANENI UPENDRA
(Andhra Pradesh): Why 25 years? Say
lifetime.

SHRI S. K. T. RAMACHANDARAN:
.and by that time, India will be the
greatest nation in the world (inter-
ruptions). It is a feet. I am saying
something great about our nation and
they cannot bear it. What is this? I say
our country will become a great nation; it
will become the greatest nation in 25
years. Mr. Rajiv Gandhi is the only
capable leader to rule the country and he
will continue till then.

I have to say something about my State
from which I have been elected. Our
Tamil Nadu is starving for water. If
enough water is given to us, I can assure
you we can be the granary of India.
Without a large river like Ganga, without
a large river like Godavari, by sharing a
part of Cauvery We are able to reach
near self-suffi-cency, and if proper share
in Cauvery water is given to us, we will
certainly be the granary of India. Mr.
Vice-Chairman,” I would like you to
bring this to the notice of the Central
Government and the concerned Minister
to intervene in this matter and settle the
dispute as early as possible. I also want
to say that we are talking much about the
integrity of the country and the unity of
the country. But when a question like
shading water or something else comes,
we forget that we are Indians
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first, and we shrink ourselves to
regionalism and parochialism. Much of
water in Kerala goes waste into the
sea. Why can't we divert those rivers
into the east and help the poor pea
sants in Tamil Nadu to grow more
food? 1 thank the Government for
doing wonderful work in the field of
industry, commerce, agricuture and
power.

This is my maiden speech. If I have
committed any wrong, if I have Inad-
vertantly hurt your feelings, please
forgive me. I am your child but one day I
am going to become your mother.
Thank: you.

SHRI ASHIS SEN With all respect to
what Mr. Ramachandran has said in his
maiden speech, I would wish to add one
sentence arid ask him that if Mr. Rajiv
Gandhi stays for another 25 years
besides these .five years, if that much
length of time will be given to hrm, what
will be left for Priyanka or the young
man?

[The Deputy Chairman in the Chair.]
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THE DEPUTY CHAIRMAN: The
House stands adjourned till 11 A.M. to-
morrow.

ey, At -

The House then adjourned at jhirtythree
minutes past six of the clock till eleven of
the clock on Friday, the 4th August,
1989.
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